
ITEM NO.45               COURT NO.9               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s).5988/2014

NAGAR NIGAM LUCKNOW                                Appellant(s)

                                VERSUS

SMT. KRISHNA DEVI & ORS.                           Respondent(s)
(With appln.(s) for permission to file additional documents,
directions and exemption from filing O.T.) 

Date : 29-01-2018 This matter was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ARUN MISHRA
         HON'BLE MR. JUSTICE AMITAVA ROY

For Appellant(s) Mr. Mukesh Verma,Adv.
Mr. Pawan Kumar Shukla,Adv.
For Mr. Yash Pal Dhingra,AOR

                   
For Respondent(s) Mr. Rohit Kumar Singh,Adv.

Ms. Rani Mishr,Adv.
Mr. Raj Kishari,Adv.
For Mr. Kamini Jaiswal,AOR

Mr. Amit Pawan,AOR
                    
          UPON hearing the counsel the Court made the following
                             O R D E R

 In view of the letter circulated, 15 days’ time is

granted for filing rejoinder affidavit.

List thereafter.

      (Sarita Purohit)                  (Jagdish Chander)
     Court master                     Branch Officer
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